
157 Written A nswerl SRAVANA 21. 1892 (SAKA) Witrten Answe" 158 

MeaI ..... dam b, C.M. of R_Iuthaa 
ror ue or W.ter uDder ladus 

Treat, 

2559. SHRI MEETHA LAL MEENA: 
Will the Minister of IRRIGATION AND 
POWER be pleased to slate: 

(a) "hether it is a fact that the Chief 
Minister of Rajasthan has submitted a 
memorandum containing details regarding 
the use of water. measures to be taken and 
the npendituro in'/olved under the 'Indus 
Water Treaty' to the Central Water and 
Po\\er Commisskn ; and 

(b) if so, tho reaction of Govern ment 
thereto? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF IRRIGATION AND 
POWER (SHRI SIDDHESHWAR 
PRASAD): (a) No, Sir. 

lb) Does not arise. 
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Accumul.tion of Handloom Product. 

iu Mabaubtra due to Lack or 
Marketing 'aclll lies 

2562. SHRI N. R. DEOGHARE: 
Will the Minister of FOREIGN TRADE be 
pleased to slato : 

(a) weetber Government are aware of 
the fact that many apell and primary hand-
loom cooperative sn:ielies and other hand. 
loom weavers in Maharalhll. have accumu. 
lated llandloom stocks worth cr"res of rupee. 
because of lack of marketing facilities of the 
products and Ihe lakhs of hand loom weavers 
In tbe State are on the verge of starvation 
due to lack of work; and 

(b) the action Government proposes to 
take to save the weavers from falling prey 
to starvation ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE (SHRI 
RAM SEWAK): <aJ Government is not 
aware of any accumulation of handloom 
clotb with Spell and primary handloom co-
operative lOCieties and otber Modloom 
weaver. In Mahara.htra, 

(b) Does nOl arise. 




